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In continuation to FSSAI Office Order of even number dated 22nd December,
2022, the suspension of “BOMBAY TEST HOUSE PRIVATE LIMITED, NAVI MUMBAI
(TC-12538; FSSAI Reg. No: 53/W/FSSAI/2018)” laboratory is hereby revoked with
immediate effect.
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This issues with the approval of Competent Authority.

Digitally signed by
G V SRINIVASAN
Date: 22-05-2026
16:57:19
1. sftfare=t Si.dt/ Dr. Srinivasan G V
Joint Director (Tech.)/ &g e (Faier)
Wm aé%%ﬂ/ FSSAI, New Delhi

To

Bombay Test House Private Limited, Unit No.1 - 2nd, 3rd & 4" Floor, Banking
Complex-li, Plot No 9 &10, Sector - 19a, Vashi, Navi Mumbai, Thane, Maharashtra

Copy to:

1. State Food Safety Commissioners (All States/UTs)
2. All Authorized Officers and Designated Officers, FSSAI
3. CEO, NABL, New Delhi

Copy for information to:
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. PPS to Chairperson, FSSAI (HQ), New Delhi;
. PS to CEO, FSSAI (HQ), New Delhi;

. Executive Director (CS), FSSAI, New Delhi

. All Regional Directors, FSSAI regional Offices
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. CITO FSSAI, New Delhi-for uploading on the FSSAI website
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